RAJYA SABHA [23 May, 2006]

Status of Implementation of Recommendations contained
in the Hundred and Sixtieth Report of the Department-
related Parliamentary Standing Committee on
Human Resource Development

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND
CHILD DEVELOPMENT (SHRIMATI RENUKA CHOWDHURY): Sir, | beg
to lay a statement regarding the status of implementation of recommen-
dations contained in the Hundred and sixtieth Report of the Department-
related Parliamentary Standing Committee on Human Resource Devel-
opment.
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g ¥ YA I 1 In the process, to treat the Opposition as an inconve-
nience, or, to treat Parliament as some kind of an obstacle would be a
very sad development. | am sure, that is not what the Treasury wants.
That is nobody's intention. But that is an aspect that comes to mind. It is
a very challenging circumstance that we all face in all respects. But, Sir,
now it is not the occasion to go into all that.

Along Session is drawing to an end. | find it interesting, also illustra-
tive that this Session concludes with the completion of two years of this
Alliance's attempts at governance. The fact that it has lasted two years is
in itself an achievement. We wish you well, because in your being able to
do what you have said, "we will do", is for the benefit of many. But the
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THE PRIME MINISTER (DR. MANMOHAN SINGH): Mr. Chairman,
Sir, we come to the end of a very productive and purposeful Session of
Pariiament. Apart from the Uniion Budget, the House had the opportunity
to discuss several important Bills and issues. It is commendable that out
of 38 sittings, we were able to hold as many as 36. Sir, | thank you for
your wisdom, knowledge and experience which has successfully guided
the conduct of Business of this House. | also once again express my
happiness at the re-election of Shri Rahman Khan as the Deputy
Chairman of the Rajya Sabha. And, of course, 1 thank hon. Members for
allowing the House to function more effectively in this Session.

Sir, the Finance Minister secured the House's approval for a com-
mendable fiscal exercise. He has been able to steeply increase develop-
ment expenditure while meeting our commitments in a large number of
sectors, and, at the same time, adhered to good fiscal practice.

Sir, in the last year, our economy has been able to perform well,
despite the pressure of rising international energy prices. We have been
able to contain inflationary pressures, despite high oil prices. We are,
hgwever, acutely conscious of our fiscal responsibility. | am aware that
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we must minimize the impact of rising oil prices on our people, while at
the same time keeping in view the imperatives of sound fiscal manage-
ment. The House has passed the Petroleum and Natural Gas Regula-
tory Board Bill, 2005. | do hope our policy in this vital energy sector will be
based on rational principles, mindful of the realities that we all face.

Sir, our Government is committed to further strengthening the economy.
We are committed to the welfare of our farmers, our working people and
our youth. The House had a very fruitful discussion on very important
issues relating to the well-being of our farmers as also the issues relating
to price situation, and | do hope that these matters will continue to
receive the adequate attention of the House in future as well.

Sir, | am proud that our Government has been, despite what
Shri Jaswant Singhji said a few minutes ago, a very transparent
Government and we have weilcomed parliamentary debates on many
issues agitating hon. Members. Many of my senior colleagues made
detailed statements to the House on important policy issues. | myself
spoke here on five different occasions to apprise the House of the facts
pertaining to the India-US civilian nuclear cooperation agreement and
the Indian vote at the International Atomic Energy Agency on Iran’s nuciear
programme.

Sir, our own experience with regard to transparency was not the same
when we were in Opposition. Our Government has shared all the details
pertaining to civil nuclear cooperation and to the nuclear separation plan
to which we commitied ourselves. The nation recognizes that we have
been transparent and forthright. We have pursued the best interests of
our country and will always do so. Sir, the House had the opportunity to
pass as many as 23 Bills. We had the opportunity to discuss the welfare
and the concerns of our farmers. We discussed the law and order
situation in the country, especially the concerns arising out of communal
violence. '

I would like to take this opportunity to commend all our citizens across
the country for the mature and responsible manner in which they reacted
to the flare up of communal violence in Baroda.

Sir, the Central Government also took prompt action in helping the
State Governments to bring the situation under control. But it is the
response of the people at large that enabled us to contain the violence
and not allow the spread of communal violence. This we also saw after

-
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terrorist attacks in Varanasi. We should all take pride in the fact that our
people are fighting terrorism and communalism by resisting the ideology
of hatred.

Sir, as we come to the end of this Session, | must draw attention to the
fact that the people of India have once again reposed their faith in the
secular forces in this recent Assembly election. The recent Assembly
elections show that the UPA continues to enjoy the confidence of our
people. | would like to assure you, Sir, that we will continue to work in the
interests of our people and our great Nation.

| thank you, Sir, and the hon. Deputy Chairman, for your patience and
wisdom in conducting the proceedings of the House. | also thank the
hon. Leader of the Opposition, Shri Jaswant Singh and his colleagues. |
extend my thanks to the officers and staff of the Rajya Sabha Secretariat
for their good work, particularly the distinguished Secretary-General.
Thank you.

MR. CHAIRMAN: Now, we will have the National Song.
. (The National Song, "Vande Mataram™, was then played.)
st @vTef: wem w1 wrdarE) siffyaa wra & fau wafie <1 s 2

The House then adjourned sine die at fifty eight minutes past four of
the clock.
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